Form 1

Form 1 (Punjab)

List of cases e-filed during the month of January, 2023

Sr.No. | Court District CaseNo,|  Petitioner Name Vs. Advocate Advocate Mobile | 44t Email D |, D2teof Date of e-filing
Respondent Name Number Registration

Amritsar Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil

hind: Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil
Chandigarh Nil Nil Nil Nil Nil Nil Nil
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Form 2

List of cases in which e-Payment of Court fees was made during the month of January, 2023

Form 2 (Punjab)

Sr.No.| Court District Case No. Petitioner Name Vs. Respondent Advocate D'ate of" Date of e-payment
Name Registration of Court fees

Amritsar Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
Chandigarh Nil Nil Nil Nil Nil
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Form 3

Form 3 (Punjab)

List of cases in which Electronic Service of Process has taken place during the month of January, 2023

Sr.No.| Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration Date of Electronic
Service of Process
Amritsar Nil Nil il Ni Nil
Barnala Nil il Nil Nil Nil
Bathinda Nil il Nil Nil Nil
Faridkot Nil il Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil il Nil Nil Nil
Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil il Nil Nil Nil
Sti Muktsar Sahib ) ) ) ) :
Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
Cllzmdigarh Nil Nil Nil Nil Nil
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Form 4

Form 4 (Punjab)

List of total no. of cases randomly allocated during the month of January, 2023

Case Count (No. of cases randomly

Sr.No. Court District Court Name Court No. Case Type allocated)

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

i Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

land| Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

PATIALA Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil
1 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 ARB 2
2 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 EXE 1
3 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 CIVIL SUIT 1
4 ADJ Chandigarh Sh.Jaibir Singh, ADJ 13 ARB 3

5 ADJ Chandigarh Sh.Jaibir Singh, ADJ 13 EXE

6 ADJ Chandigarh Sh.Narender, ADJ 16 ARB 3
ADJ Chandigarh Sh.Narender, ADJ 16 ARB 3
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Form 5

List of cases in which Case

Form 5 (Punjab)

Hearing was held during the month of January, 2023

Date of Case

Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate R Date of |y agement
egistration :
Hearing
Amritsar Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil
Bathinda Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil
Fatehgarh
Sahib Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil
Ferozepur Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil
Hoshiarpur Nil Nil Nil Nil Nil
landh Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil
Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil
Patiala Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil
Sri Muktsar
Sahib Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil
| Ms.Anshu Shukla, ADJ |Chandigarh 560/2021 Punjab State Warehousing Vs Vishal Exports Sh. Ajay Sood 12.07.2021 | 01.02.2023
2 Ms.Anshu Shukla, ADJ  |Chandigarh 9/2022 Vishal Export Vs Pb State Warehousing Sh Vikas Jain 03.01.2022 | 01.02.2023
3 Ms.Anshu Shukla, ADJ  |Chandigarh 639/2022 Baba Nanak Rice Mills Vs The Pb State Sh. Inderjit Sharma 06.09.2022 | 01.02.2023
4 Ms.Anshu Shukla, ADJ |Chandigarh 65/2016 Ms Hari Om Traders VS The Pb State Sh. S.P. Garg 03.02.2016 | 01.02.2023
Ms.Anshu Shukla, ADJ  |Chandigarh 1175/2017 Patel Infrastructure VS The Chief Engg. Sh. Vikas Goyal 22.12.2017 | 01.02.2023
5
6 Ms.Anshu Shukla, ADJ  |Chandigarh 406/2020 Pb Freedom Movement Vs M/s Deepak Builders Sh. Sahil Sharma 07.03.2020 | 01.02.2023
7 Ms.Anshu Shukla, ADJ  |Chandigarh 342/2016 M/s S.P Singla Construction Vs The Chief Engg. Sh. Gurmohan Singh 08.07.2016 | 02.02.2023
8 Ms.Anshu Shukla, ADJ |Chandigarh 100/2019 M/s Mahadev Rice And General VS The Pb State Sh. D S Sobti 02.02.2019 | 02.02.2023
Ms.Anshu Shukla, ADJ  |Chandigarh 2/2021 Dua Associates Vs Kroxx Culinary Sh. Sehajbir Singh 26.02.2021 | 03.02.2023
9
10 Ms.Anshu Shukla, ADJ  |Chandigarh 333/2016 M/s Vibha Enterprises Vs M/s Honda Motor Cycle Sh. GK. Verma 01.07.2016 | 03.02.2023
11 Ms.Anshu Shukla, ADJ  |Chandigarh 447/2016 M/s Ashok Sharma Vs Airport Authority of India Sh Ashok Paul 02.09.2016 | 03.02.2023
12 Ms.Anshu Shukla, ADJ  |Chandigarh 3/2021 State of Pb Vs Aggarwal const. Com Sh. Dinesh Kumar 04.01.2021 | 03.02.2023
13 Ms.Anshu Shukla, ADJ |Chandigarh 854/2021 Municipal Corp Vs M/s Sutlej Const. P Itd Sh. Dr. A. K Bishnoi 14.12.2021 | 04.02.2023
14 Ms.Anshu Shukla, ADJ  |Chandigarh 335/2016 Union of India Vs Joginder Kumar Kawatra Sh. G.C. Babbar 02.07.2016 | 04.02.2023
15 Ms.Anshu Shukla, ADJ |Chandigarh 1/2017 Savikar Plyboard Ltd VS M/s Export Credit Sh. Vikas Sagar 23.12.2016 | 04.02.2023
16 Ms.Anshu Shukla, ADJ |Chandigarh 635/2022 Guru Ram Dass Rice Mills Vs Pb Agro Food Sh. Manpreet Singh 02.09.2022 | 06.02.2023
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Form 5

17 Ms.Anshu Shukla, ADJ  |Chandigarh 3/2021 Ankur Garg Vs Gadin Pharmaceutical Sh. Rajesh Kumar 03.03.2021 | 06.02.2023
18 Ms.Anshu Shukla, ADJ  |Chandigarh 318/2016 Lakhwinder Singh VS Sri Ram Transport Finance Comp Sh. Rakesh k 19.5.2016 | 06.02.2023
19 Ms.Anshu Shukla, ADJ |Chandigarh 741/2018 Hind Auto clutches Vs HMT LTD Sh. Deepak Arora 01.09.2018 | 06.02.2023
20 Ms.Anshu Shukla, ADJ |Chandigarh 16/2016 Ms. Swaraj Mazda Ltd Vs Ms. Amit Automobiles Sh. S.K. Chhabra 18.10.2016 | 06.02.2023
21 Ms.Anshu Shukla, ADJ  |Chandigarh 30/2018 Gautam Builders Vs Municipal Corp Sh. Ashine Kumar 24.09.2018 | 07.02.2023
22 Ms.Anshu Shukla, ADJ |Chandigarh 531/2017 M/s Sukhbir Solar Energy Vs M/s Saptasha Solar Sh. Parvez Chugh 01.07.2017 | 07.02.2023
23 Ms.Anshu Shukla, ADJ |Chandigarh 85/2020 Pb Small Ind. Vs M/s Ceigall India Sh. Rinku Bhardwaj 22.01.2020 | 08.02.2023
24 Ms.Anshu Shukla, ADJ  |Chandigarh 435/2016 M/s R.R. Agro Mills Vs Pb State Sh. Manjeet 11.08.2016 | 08.02.2023
25 Ms.Anshu Shukla, ADJ |Chandigarh 6/2016 PGl Vs Ms. Omaxe Ltd Sh. Anita Ahuja 12.12.2016 | 08.02.2023
26 Ms.Anshu Shukla, ADJ  |Chandigarh 323/2018 Meters and inst Private Vs Inox Leisure Ltd Sh. Anu Dhiman 17.5.2018 | 08.02.2023
27 Ms.Anshu Shukla, ADJ  |Chandigarh 690/2021 Haryana State Roads Vs Centrodorstory India Sh. Puran Chand 28.09.2021 | 09.02.2023
28 Ms.Anshu Shukla, ADJ |Chandigarh 7/2020 Sunrise i Vs Sunrise Sh. Jasmeet Kaur 20.05.2021 | 09.02.2023
29 Ms.Anshu Shukla, ADJ |Chandigarh 216/2022 PNC Indratech Ltd Vs Haryana State Road Sh Manish Joshi 24.03.2022 | 09.02.2023
30 Ms.Anshu Shukla, ADJ  |Chandigarh 185/2018 State of Pb Vs M/s Patiala Malerkotla Tollways Sh. GP 20.03.2018 | 09.02.2023
3 Ms.Anshu Shukla, ADJ |Chandigarh 376/2016 M/s Vijay Rice and Genral Vs Pb State Civil Sh. Vinod Khunger 30.07.2016 | 10.02.2023
32 Ms.Anshu Shukla, ADJ  |Chandigarh 43/2019 Bajwa Gram Udyog Vs The Pb State Sh. N S Rana 15.01.2019 | 10.02.2023
33 Ms.Anshu Shukla, ADJ  |Chandigarh 285/2015 Ms Nayjyoti Rice Mills VS Pb State Sh. Amarjeet Kumar 25.9.2015 | 13.02.2023
34 Ms.Anshu Shukla, ADJ  |Chandigarh 20/2017 M/s Rama Ind Vs Pb State Sh. N S Rana 20.01.2017 | 13.02.2023
Ms.Anshu Shukla, ADJ  |Chandigarh 973/2019 Everest Rice Ind Vs The Pb State Civil Supply Sh. Dinesh Mahto 01.08.2019 | 13.02.2023
35
36 Ms.Anshu Shukla, ADJ  |Chandigarh 107/2017 Pb State Electri Vs M/s Parmar const. Co Sh. Paras Money 15.02.2017 | 14.02.2023
Ms.Anshu Shukla, ADJ  |Chandigarh 730/2018 Union of India Vs M/s Chiranji Lal gupta Sh. Ashwani Kumar 27.08.2018 | 14.02.2023
37
38 Ms.Anshu Shukla, ADJ  |Chandigarh 73112017 M/s Baba Nanak Rice Vs The Pb State Coopp Sh. N S Rana 21.09.2017 | 15.02.2023
Ms.Anshu Shukla, ADJ  |Chandigarh 535/2019 Sudarshan Facilites VS Postgraduate Sh. Vikas Chaudhary 29.4.2019 | 16.02.2023
39
20 Ms.Anshu Shukla, ADJ  |Chandigarh 525/2022 James Hotels Ltd Vs Sarovar Hotel P Ltd Sh. Ajit Singh 01.07.2022 | 17.02.2023
m Ms.Anshu Shukla, ADJ  |Chandigarh 420/2022 M/s CDS Indra Projects Vs Haryana State Roads Sh Aman Kashyap 02.03.2023 | 17.02.2023
0 Ms.Anshu Shukla, ADJ  |Chandigarh 245/2018 M/s Kaaru Vs Anandpur Sahib Foundation Sh. N S Rana 10.04.2018 | 20.02.2023
43 Ms.Anshu Shukla, ADJ  |Chandigarh 389/2018 Pb Infrastructure Dev Vs Spirit Global Sh. Varun Katyal 31.05.2018 | 21.02.2023
Ms.Anshu Shukla, ADJ  |Chandigarh 10/2018 M/s ARSS Infrastructure Vs The Chief Engg. Sh. Sanjeev Trikha 09.01.2018 | 22.02.2023
44
Ms.Anshu Shukla, ADJ  |Chandigarh 207/2018 M/s Dashmesh Rice Mills Vs Pb State Sh.N S Rana 07.04.2018 | 24.02.2023
45
6 Ms.Anshu Shukla, ADJ |Chandigarh 797/2022 POM Hydro Energy Vs Haryana Renewable Energy Sh. Vijay Kashyap 18.11.2022 | 24.02.2023
47 Ms.Anshu Shukla, ADJ |Chandigarh 338/2017 M/s NSP AND CO VS State of Pb Sh. G S Verma 12.05.2017 | 27.02.2023
8 Ms.Anshu Shukla, ADJ  |Chandigarh 1035/2019 Gopi Rice Mills Vs PUNSUP Sh Satbir S 22.08.2019 | 27.02.2023
% Ms.Anshu Shukla, ADJ |Chandigarh 885/2018 Pb University Chd Vs OST Electronics Sh. Subhash Ahuja 13.10.2018 | 27.02.2023
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50 Ms.Anshu Shukla, ADJ  |Chandigarh 562/2021 State of Haryana Vs S.P. Singla Construction Sh. Kamla Kant 15.07.2021 | 28.02.2023
51 Ms.Anshu Shukla, ADJ  |Chandigarh 339/2016 M/s Shree Ganesh Sewa Samiti Vs The Ludhiana District Coop Sh. ajay Mahajan 06.07.2016 | 28.02.2023
5, | ShJaibirSingh, ADJ  |Chandigarn EXE/452023 | MWS UNITECHLIMITED VS. CHANDIGARH ADMINISTRATION & SH. KARAN NEHRA 01.02.2023 | 01.02.2023
53 | ShdaibirSingh ADJ |Chandigarh ARBI922023 | M/S EDWARD FOOD RESEARCH vS. DIRECTOR DEPARTMENT SH. ROHAN MITTAL 02.02.2023 | 02.02.2023
54 | snaibirSingh, ADJ |Chancigarh ARB/97/2023 M/S PRITAM RICE AND GENRAL MILLS VS. PUNSUP VINAY KASHYAP 04.02.2023 | 04.02.2023
45 | Shaibir Singh, ADJ  |Chandigarh ARB/98/2023 M/S PRITAM RICE AND GENRAL MILLS VS. PUNSUP VINAY KASHYAP 04.02.2023 | 04.02.2023
5 | ShibirSingh, ADJ  |Chandigarh ARB/104/2023 STATE OF HARYANA VS. KRISHAN LAL CONTRACTORS KAMAL KANT VERMA FOR PETITIONER 15.022023 | 15.02.2023
- M/S PASCHATIYA ENTERTAINMENT PVT. LTD. VS. MUNICIPAL
5 | ShdaibirSinghADJ  |Chandigarh ARB/105/2023 T BN VIKAS BALI FOR PETITONER 15.022023 | 15.02.2023
. Sh.Jaibir Singh,ADJ  |Chandigarh ARB/119/2023 Mis DALAg‘F’{Vg'é5&%5@,{}#232},%%’1#’}36[%5 GRAINS SH. DAMAN DHIR FOR PETITONER 20.02.2023 | 20.02.2023
59 | ShJaibir SinghADJ  |Chandigarh ARB/130/2023 e B AL DEVEL O S D VS SH. VIVEK KATHURIA FOR PETITIONER. 21022023 | 21.02.2023
. Sh.Jaibir Singh,ADJ  |Chandigarh ARB/145/2023 | EXECUTIVE ENGINEER PUNJAB WATER SUPPLY VS. M/S C&C- SH. SARTHAK GUPTA FOR PETITIONER 22022023 | 22.02.2023
61 Sh.Jaibir Singh,ADJ  |Chandigarh ARB/146/2023 | EXECUTIVE ENGINEER PURJAS WATER SUPPLY VS, M/S C&C- SH. SARTHAK GUPTA FOR PETITIONER 22022023 | 22.02.2023
6 Sh.Jaibir SinghADJ  |Chandigarh ARB/147/2023 | EXECUTIVE ENGINEER PURJAB WATER SUPPLY VS, WIS CAC- SH. SARTHAK GUPTA FOR PETITIONER 22.02.2023 | 22.02.2023
63 |  Sh.JaibirSinghADJ  |Chandigarh ARB/148/2023 | EXECUTIVE ENGINEER PURLAS ATER SUPPLY VS. WS CaC- SH. SARTHAK GUPTA FOR PETITIONER 22022023 | 22022023
o Sh.Jaibir Singh,ADJ  |Chandigarh ARB/161/2023 PUNJAB SMASLk,L’:I‘ggSLFS’GiQZ%\%E giLgORP LTD.v.s SH.R.C SHARMA FOR PETITONER 24.02.2023 | 24.02.2023
g5 | ShdaibirSinghADJ  |Chandigarh EXE/673/2022 GR INFRAPROJECT LTD. VS. NHAI Sh. Tarun Dua for DH 2002.2023 | 20.02.2023
6 |  ShJabirSinghADJ  |Chandigarh Arb/475/2018 STATE OF HARYANA VS. BANSAL RICE MILLS SH. HARISH BANSAL FOR PETITONER AND SH. B.S. WALIAFOR | 21 07.2018 | 04.02.2023
7 |  Shdaibir SinghADJ  |Chandigarh Arb/476/2018 STATE OF HARYANA VS. BANSAL RICE MILLS SH. HARISH BANSAL FOR FETITONER AND SH. B.5. WALAFOR | 51.07.2018 | 04022023
¢ |  ShaibirSinghADJ  |Chandigarh ARB/710/2022 NHAI VS. M/S G.R. INFRASTRUCTRE LTD SH. C.5. CHAUHAN FOR OBJECTOR, SH. TARUN DUA FOR 11102022 | 06.02.2023
. M/S DREDGING CORPORATION OF INDIA LTD VS. THE PUNJAB | S ST ROTAIC IR TOT P o 7AD STt YA SULEn
Sh.Jaibir SinghADJ  |Chandigarh CS/10/2022 FOR DEFENDENT NO. 1, SH. SUNNY KUMAR GP FOR DEFENDENT | 26.09.2022 | 06.02.2023
69 s ¢ STATE INDUSTRIAL DEVLOPMENT CORPORATION LTD. SH. SUNIL KUMAR OJHAFOR P"\’ICAlN TTFFAND SH. VIJAY GULERTA
. M/S DREDGING CORPORATION OF INDIA LTD VS, THE PUNJAB | S'T- :
Sh.Jaibir SinghADJ |Chandigarh CS/11/2022 FOR DEFENDENT NO. 1, SH. SUNNY KUMAR GP FOR DEFENDENT | 26.09.2022 | 06.02.2023
70 STATE INDUSTRIAL DEVLOPMENT CORPORATION LTD. o B
Sh.taibr SinghADJ_|Ghandigarh ARBI768/2017 | PUNJAB SMALL INDUSTRIES AND EXPORT CORP. VS. MIS ANIL | SH. R.C. SHARMA FOR OBJECTOR AND SH. P.S. RANA FOR RESP. | 5, 10017 | J005 205,
7 & COMPANY NO. 1 19.02.2023.
U9.UZ-2UZ9, |
72 | ShuJaibir SinghADJ  |Chandigarh EX/22/2021 ANIL AND COMPANY VS. PUNJAB SMALL INDUSTRIES SH. P.S. RANA FOR DH, SH. VANISH KHANNA FOR JDS. 11.012021 | 16.02.2023,
0.0 2003
73 Sh.Jaibir SinghADJ  |Chandigarh ARB/614/2021 PUNJAB MANDI BOARD VS. M/S V.S. SAINI SH. SANJEEV SHARMAFOR OBJECTOR, SH. RAJIVSRARMATOR 1 47.08.2021 | 10.02.2023
74 | ShJaibirSinghADJ  |Chandigarh ARB/773/2022 PUNJAB MANDI BOARD VS. M/S NARULA BUILD WELL SH. SANJEEV SHARMA FOR OBJECTOR 14112022 | 13.02.2023
. SH. PARAS MONEY GOEL FOR PLAINTIFF, SH. ARSHDEEP SINGH
45 |  SnJaibirSinghADJ  |Chandigarh CS/0512022 BANAL PREFABS VS. M/S VARINDERA CONSTRUCTION LTD O P o 23.08.2022 | 15.02.2023
e SH. RK. SYAL FOR PETITIONER, SH. SATINDER SINGH FOR
46 | ShoaibirSinghADJ  |Chandigarh ARB/416/2022 RANA BUILDERS VS. UOI AT 13.052022 | 15.02.2023
e M/S KHALSA RICE MILLS VS. PUNJAB STATE CO-OPERATIVE | SH. NARESH S. RANA FOR OBJECTOR, SH. RAVI INDER SINGH FOR
47 | SnJaibirSinghADS  |Chandigarn ARB/51/2022 Sy R OBJECTOR oH. 18.012022 | 15.02.2023
45 |  ShJaibirSinghADS  |Chandigarh CS/0412020 | FRONTIER AGROTECH PVT. LTD VS. KATARIA BEEJ BHANDAR | SH- ASHOK PAUL JAGGA FOR PLAINTIFF AND SH. ASHISH BANSAL | 47 g 200 | 15.02.2023
Jo | ShJaibirSinghADS  |Chandigarh ARB/853/2022 MAHADEV ENCLAVE VS. STATE OF PUNJAB SH. RAJESH K.S SHERON FOR PETITIONER 06.12.2022 | 16.02.2023
%0 Sh.Jaibir Singh ADJ  |Chandigarh ARB/843/2021 UNITED INDIA INSURANCE VS. M/S SHREYANS FABRICS |1 VIKAS MOHAN GUPTAFOR APFLICANT. MS. MAMTAB. JANFOR[ g 12 2021 | 16.02.2023
g1 |  ShJaibirSinghADJ  |Chandigarh ARB/138/2022 MIS SHREYANS FABRICS VS. UNITED INDIA INSURANCE | o MAMTAB. JAINFOR APPLICANT, SH. VIKAS MOFAN GUPTA FOR|' 04,03 5022 | 16.02.2028
gy | ShdaibirSinghADJ  |Chandigarh ARB/507/2022 AYAAN FOODS VS. M/S BURMAN HOSPITALITY SH. ROHIT SURIFOR OBJECTCR, SH. VIVEK KATHURIAFORRESP. | 31 05,2022 | 17.02.2023
— SH. GAURAV SINGH RANA FOR APPLICANT, SH. SATINDER SINGH
g3 |  ShJaibirSinghADJ  |Chandigarh ARB/703/2021 M/S BHULLAR CONSTRUCTION VS. UOI T R B NG > 20102021 | 20.02.2023
— SH. GAURAV SINGH RANA FOR APPLICANT, SH. SATINDER SINGH
ga | ShaibirSinghADJ  |Chandigarh ARB/704/2021 M/S BHULLAR CONSTRUCTION VS. UOI T R o AT 20102021 | 20.02.2023
SH. PARAS MONEY GOEL FOR PLAINTIFF, MS. SEEMA TIWARI FOR
Sh.Jaibir SinghADJ |Chandigarh CS/18/2022 M/S UK BISHWAS VS. LION SERVICES DEFENDANT NO.1, DR. ANAND KUMAR BISHNOI FOR DEFENDANT | 28.10.2022 | 23.02.2023
85
- PUNJAB SMALL INDUSTRIES AND EXPORT CORP. LTD VS. SH. VANEESH KHANNA FOR PETITIONER AND SH. ROHAN
g | ShdaibirSinghADJ  |Chandigarh ARB/515/2021 D o AN P T aNER A 01.04.2021 | 28.02.2023
. ShNarender ADJ,  [Chandigarh ARB 541/2017 THE PSCS VERSUS SHIV SHAKTI RICE MILLS AS WALIA 05.07.2017 | 01.02.2023
58 Sh Narender ADJ, __|Chandigarh ARB 2732017 THE PSCS VERSUS M/S GANESH RICE TRADERS JAGDISH RAM SYAL 29.04.2017 | 02022023
89 Sh Narender ADJ, __|Chandigarh ARB 16/2017 /S RISHI RICE MILLS PVT VERSUS THE PSCSC NARESH S. RANA 18.012017 | 02022023
% Sh Narender ADJ, __|Chandigarh ARB 2282022 PSWC VERSUS SHIV SHANKA AJAY SO0D 11.032022 | 03.02.2023
o1 Sh Narender ADJ, __|Chandigarh ARB_302/2022 SHIV SHANKAR VERSUS DPSWC VINAY KASHYAP 24.03.2022 | 03.02.2023
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2 Sh Narender ADJ, __[Chandigarh Cs 1772022 BHARAT ALUMINUM COMPANY VERSUS STATE OF PUNJAB DINESH KUMAR GOEL 26102022 | 03.02.2023
93 Sh Narender ADJ, Chandigarh ARB 770/2017 M/S SWADESHI CEMENT VERSUS STATE OF HARYANA KSHITIJ SHARMA 25.10.2017 | 04.02.2023
o4 Sh Narender ADJ, __|Chandigarh ARB 331/2018 HEMANT CHAUDHARY VERSUS M/S GREEN BUILDERS BHAVPREET SINGH DHATT 25.05.2018 | 04.02.2023
95 Sh Narender ADJ, Chandigarh ARB 492/2021 THE PSCS VERSUS KAILASH ENGG J.R SAYAL 22.03.2021 | 06.02.2023
96 Sh Narender ADJ, Chandigarh CS 1/2022 COPENHAGEN HOSPITALITY VERSUS A.R IMPEX MAANVINDER SINGH 07.01.2022 | 07.02.2023
97 Sh Narender ADJ, Chandigarh ARB 530/2017 M/S NABHA RICE MILLS VERSUS PAFGC NARESH S RANA 03.07.2017 | 07.02.2023
98 Sh Narender ADJ, Chandigarh ARB 1395/2019 POST GRADUATE INSTITUTE VERSUS M/S TDS ANIL KUMAR SHARMA 07.11.2019 | 07.02.2023
99 Sh Narender ADJ, Chandigarh ARB 7/2017 M/S TERRIER UTILITY VERSUS PSCS MANJIT SINGH 06.01.2017 | 09.02.2023
100 Sh Narender ADJ, Chandigarh CS 7/2022 SAMRAT LAMINATES VERSUS BALAJIT UDYOG CHETAN GOEL 12.09.2022 | 10.02.2023
101 Sh Narender ADJ, Chandigarh ARB 7/2019 GAMBHIR RICE VERSUS MD ROBIN DUTT 02.01.2019 | 10.02.2023
102 Sh Narender ADJ, Chandigarh ARB 8/2019 OM RICE MILLS VERSUS MD ROBIN DUTT 02.01.2019 | 10.02.2023
103 Sh Narender ADJ, Chandigarh ARB 10/2019 SHIV SHANKAR RICE VERSUS MD ROBIN DUTT 02.01.2019 | 10.02.2023
104 Sh Narender ADJ, Chandigarh CS1/2016 MS LANCER PHARMA VERSUS MS KABSON VIKAS JAIN 12.04.2016 | 14.02.2023
105 Sh Narender ADJ, Chandigarh ARB 391/2017 MS MALERKOTLA RICE MILLS VERSUS THE PSCSC AJIT PAL SINGH 20.05.2017 | 14.02.2023
106 | ShNarenderADJ, __[Chandigarh ARB 702/2022 PSCWC VERSUS GATEWAY GURNOOR SINGH SANDHU 07102022 | 15.02.2023
107 Sh Narender ADJ, Chandigarh ARB 555/2017 PSCSC VERSUS M/S SHIV RICE PUSHIPINDER KAUSHAL 06.07.2017 | 16.02.2023
Log | ShNarenderADJ,  |Chandigarh Rt SHRINIWAS ROADWAYS VERSUS SS AND CO. RAKESH SOBTI 3108202 | 17.02.2023
109 Sh Narender ADJ, Chandigarh ARB 455/2020 VISHAL MITTAL VERSUS THE PSWC ADITYA GROVER 29.06.2020 | 21.02.2023
110 | ShNarenderADJ, __[Chandigarh s 17/2022 BHARAT ALUMINUM VERSUS STATE OF PUNJAB DINESH KUMAR GOEL 26102022 | 22.02.2023
101 Sh. Jagdeep Sood, ADJ |[Chandigarh ARB/241/2018 RADHA TRADING VS MAGNMA FINANCE SH. GAGAN AGGARWAL 11.04.2018 | 13.03.2023
102 Sh. Jagdeep Sood, ADJ |[Chandigarh ARB/291/2018 M/s SAHIB VS BHARAT SANCHAR SH. ASHOK PAUL 07.05.2018 | 10.02.2023
105 |ShTP.S. Randhawa, CJSD|Chandigarh 19472021 MIS GUJRAT IND. V'S. PB. FIN.CORP. MANDEEP SINGH KHILLAN 03.02.2021 | 11.052023
106 |Sh-TP-S. Randhawa, CJSD |Chandigarh 89812016 MIS NECTOR VS. NATIONAL VECC. VISHAL KUMAR 18.05.216 | 14.03.2023
107 Sh.T.P.S. Randhawa, CJSD |Chandigarh 2337/2014 DEEPAK WATCH VS. M/S DEVRAJ PARDEEP BEDI 06.10.2014 | 06.03.2023
108 Sh.T.P.S. Randhawa, CJSD |Chandigarh 2229/2015 M/S LIFE VS. TREEWELL SUNEET SHARMA 05.12.2015 | 06.03.2023
109 |ShTP.S. Randhawa, CJSD|Chandigarh 89012019 JATIN AGRO VS. PB.ST.GRAINS AANGHAL THAKUR 08.05.2019 | 24.04.2023
110 Sh.T.P.S. Randhawa, CJSD |Chandigarh 1896/2014 BAJAJ ELEC. VS. AREN ENTP. RAJA BAHADUR SINGH 19.08.2014 | 13.03.2023
111 Sh.T.P.S. Randhawa, CJSD [Chandigarh 1922/2015 ALCHEMIST VS. R.P.TRADERS BARUN JASWAL 09.10.2015 | 15.03.2023
112 Sh.T.P.S. Randhawa, CJSD |Chandigarh 425/2017 APEX METAL VS. M/S MALWA GURDIT SINGH SAINI 16.03.2017 | 20.04.2023
113 Sh.T.P.S. Randhawa, CJSD [Chandigarh 1531/2017 SIKKA INDIA VS. SAI CREATIONH RAKESH SHARMA 29.09.2017 | 21.03.2023
114 Sh.T.P.S. Randhawa, CJSD |Chandigarh 803/2018 A.K.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 | 20.03.2023
115 Sh.T.P.S. Randhawa, CJSD |Chandigarh 1884/2016 VERMA MOTER VS. INDUSIND CHETAN GOEL 19.10.2016 | 15.03.2023
116 |SN.T-P.S. Randhawa, CJSD |Chandigarh 5112017 MIS BAJAJ VS. SELZ RAJA BAHADUR SINGH 09.01.2017 | 10.042023
117 |Sh-T-P-S. Randhawa, CJSD|changigarh 1703/2017 NEW DADILA VS. SINGLA BUILDERS ARIF QURESHI 26.10.2017 | 22.03.2023
118 Sh.T.P.S. Randhawa, CJSD| Chandigarh 924/2018 FLOURISH PAPER VS. P.N.PULP LABH SINGH 19.05.2018 | 12.04.2023
119 |Sh.TP.S. Randhawa, CJSD| Chandigarh 137712016 WHITE WATER VS. THAKUR ASHISH BANSAL 09.08.2016 | 16.032023
120 |ShT-P.S. Randhawa, CJSD| Chandigarh 112022 SIKAND STANDLY ENTP LTD. VS AUTOPAGE NETWORK Sh. Kamal Kant 02.09.2022 | 29.032023
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Form 6 (Punjab)
Contested Commercial cases disposed during the month of January, 2023

‘Whether

. Number
gt Rl
ity Nature of for
Sr.No. Court District Case No. Petitioner Name Vs Re- Ad N Qate ot; N Dal‘e'of D?ys for Disposal pale of execu- |execution Act Section
spondent Name s Modiation | Decision | disposal | (Contested/Sett| tion of decree | of decree
. led) from date
did not take
place d of
(Yes/No) ecision
|Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
thind: Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
IFATEHGARH SAHIB Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SH. RAJNISH
GARG,
DISTRICT & *PONIAB STATE. | SAURABH o> DECREED
JALANDHAR SESSIONS EXE/215/2022 POWER CORPORA- | KUMAR | 01-07-2022 NO 2023 225 WCIEI;T\;O ---------------
JUDGE, TION LTD GUPTA
JALANDHAR
Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
. Arbitration and
1 [ShHS Crewal, fp ot Arb/35/2017 0 Sh. Sudhir Kumar, Adv| g 3 59,7 0 17022023 | 0 Contested 0 0 |conciliation Act,
ADJ, Patiala for Petitioner
Ms. Surinder M/s Swastik TRD vs. M/s
2 |Pal Kaurl, ADJ, |Patiala Arb/255/2021 Guru Nanak Hightec Sh. Vikas Mittal Adv. | 26.03.2021 No 11.02.2023 688 DAW 11.02.2023 688 9 Arbitration
Patiala Machines
[Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
[Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Ms. Anshu M/s Hari Om Traders Vs The
1 Shukla ADJ CHD 65/2016 Pb Stte Co-operative Sh. 8. P Garg 04.02.2016 no 01.02.2023 2552 allowed 34
Ms. Anshu M/s Credo Brands Marketing
2 Shukla ADJ CHD 6/2020 VS MS DLF Info Sh. Deepak Arora 24.12.2014 no 04.02.2023 2960 Decree 98
Ms. Anshu Lakhwinder Singh Vs M/s Sri P
3 Shukla ADJ CHD 318/2016 Ram Transport Sh. Rakesh k 20.05.2016 no 06.02.2023 2659 Dismissed 34
Ms. Anshu Patel Infrastructure VS The "
4 Shukla ADy |CHD 1175/2017 Chief Engg. Sh. Vikas Goyal 22.12.2017 no 07.02.2023 1870 allowed 34
Ms. Anshu Tarlochan Singh Vs Pb State . "
5 Shukla ADJ CHD 23/2016 Warehousing Sh. G S Rangi 08.01.2016 no 09.02.2023 | 2585 Dismissed 34
M/S PASCHATIYA
ENTERTAINMENT PVT.
6 |Sh-JaibirSingh|cpp ARB/105/2023|  LTD. VS. MUNICIPAL VS AR | 15022028 No 20022023 | 6 oD 9
' CORPORATION
CHANDIGARH & ANR.
PUNJAB SMALL RC SHARMA FOR
Sh. Jaibir Singh INDUSTRIES ANSD OBJECTOR, PURAN Dismissed with
7 ) CHD ARB/768/2017 EXPORT CORP LTD. VS. SINGH RANA FOR 24.10.2017 No 20.02.2023 1946 cost 34
M/S ANIL AND CO. RESPONDENT
8 ssf‘é::gg%ip CHD ARB/217/2017| BHUPINDER VS KOTAK | SH. RAMESH KUMAR | 12.07.2017 No 06.02.2023 2035 DISMISSED
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